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आदेश /O R D E R 
 
PER  S.S.Godara, Judicial Member:- 
   

 This assessee’s appeal for assessment year 2013-14 arises against the 

Principal Commissioner of Income Tax-14, Kolkata dated 21.03.2018, passed in 

case M.No.Pr. CIT-11, Kol/U/s263/2017-18/9209-11 involving proceedings u/s 

263 of the Income Tax Act, 1961 of the Act.  
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2. Learned counsel states at bar that the assessee no more wishes to press for 

the instant appeal. Learned departmental representative has not raised any 

objection.  

 

3. This assessee’s appeal is dismissed as withdrawn 

 Order pronounced in open court on    27/11/2019 
                                
                 Sd/-                                                                                      Sd/- 

        (उपा य!)                                                                  (#या$यक सद'य)                 
      (P.M.Jagtap)                                                                  (S.S.Godara) 
    Vice President                                                                        Judicial Member 
    
*Dkp-Sr.PS 

(दनाकंः-   27/11/2019           कोलकाता / Kolkata 

आदेश क� ��त
ल�प अ�े�षत / Copy of Order Forwarded to:- 

1. अपीलाथ
/Appellant-Pankaj Kr. Jain Bengal Machinery Corporation, 8, Ganesh 

                                     Chandra Avenue, Kolkata-13 

2. ��यथ
/Respondent-PCIT-11, 10B, Middleton Row, Kolkata-71 

3. संबं+धत आयकर आयु.त / Concerned CIT 

4. आयकर आयु.त- अपील / CIT (A) 

5. /वभागीय �$त$न+ध, आयकर अपील�य अ+धकरण कोलकाता / DR, ITAT, Kolkata 

6. गाड3 फाइल / Guard file. 

                                                                                                By order/आदेश से, 

 /True Copy/ 
                              सहायक पजंीकार 

आयकर अपील�य अ+धकरण, 

कोलकाता । 
 

 
                          


